
Sl. No. Name and Designation of the Officer Civil Criminal Total
1 Sri S. Datta Purkayastha,                                                                                         

District and Sessions Judge, Agartala
837 160 997

2 Sri Govinda Das,                                                                                             

ADJ., (Court No. 2), Agartala  
699 217 916

3 Sri Veda Pratim Debbarma,                                                                                             

ADJ., (Court No. 3), Agartala
0 136 136

4 Sri Yoginder Pal,                                                                                                  

ADJ., (Court No. 4), Agartala
784 189 973

5 Sri Dhiman Debbarma,                                                                                        

ADJ., (Court No. 5), Agartala
158 234 392

6 Sri Ashutosh Pandey,                                                                                                           

Judge, Family Court, Agartala 
519 315 834

7 Sri P. Kumar,                                                                                                               

Addl. Judge, Family Court, Agartala
452 368 820

8 Smt. Mou Banerjee,                                                                                              

CJ (Sr. Div) & ASST. SJ., (No.1), Agartala
470 14 484

9 Sri Dulal Kanti Shukla Das,                                                                                           

CJ (Sr. Div) & ASST. SJ., (No.2), Agartala
484 16 500

10 Sri P.P. Paul,                                                                                                                

CJM-cum-Civil Judge (Sr. Div), Agartala
156 1153 1309

11 Sri Soumyo Bikash Das,                                                                                               

Addl.CJM-cum-Civil Judge (Sr. Div), Agartala
130 1569 1699

12 Smti. Yashvi Taneja,                                                                                                          

CJ (Jr. Div)-cum-JM. First Class, (Court No. 1), Agartala 
191 986 1177

13 Sri Ayan Choudhury,                                                                                                                                       

CJ (Jr. Div)-cum-JM First Class, (Court No. 2), Agartala
113 1152 1265

14 Smti. Dorothy Jamatia,                                                                                                      

JM., First Class-cum-Civil Judge (Jr. Div),Court No. 1, Agartala 
17 1020 1037

15 JM.,First Class-cum-Civil Judge (Jr. Div),Court No. 2, Agartala 

(Vacant), charge remains with Smti Dorothy Jamatia,  JM., First 

Class-cum-Civil Judge (Jr. Div),Court No.1, Agartala

12 1124 1136

16 Smti. Prativa Laxmi,                                                                                             

JM., First Class-cum-Civil Judge (Jr. Div), Court No. 3, Agartala
38 1278 1316

17 JM., First Class-cum-Civil Judge (Jr. Div), Court No. 4, 

Agartala(Vacant), charge remains with Smti Prativa Laxmi,  

JM., First Class-cum-Civil Judge (Jr. Div),Court No. 3, Agartala

33 1388 1421

18 Sri Sanjan Lal Tripura,                                                                                                                         

JM., First Class-cum-Civil Judge (Jr. Div),Court No.5, Agartala
32 1221 1253

19 Smti. Aparajita Singha,                                                                                                          

JM., First Class-cum-Civil Judge (Jr. Div), Court No.6, Agartala 
31 1119 1150

5156 13659 18815

SI. No. Name of the Station
Civil Criminal Total

1 Agartala 4185 12976 17161
4185 12976 17161

1 Family Court, Agartala 519 315 834
2 Addl. Judge, Family Court, Agartala 452 368 820

971 683 1654

5156 13659 18815

West Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01.2021

Court- wise pendency of Cases as on 31.01.2021

Total

Station-wise pendency of Cases as on 31.01.2021

Total

Total

Grand Total



SI. No. Name and Desigantion of the Officer Civil Criminal Total

1 Sri A. K. Nath,                                                                                                              

District and Sessions Judge, Udaipur
288 92 380

2 Sri Manabendra Debbarma,                                                                                  

Additional District and Sessions Judge, Udaipur
328 102 430

3 Smti  Sankari Das,                                                                                                        

Judge, Family Court, Udaipur
178 269 447

4 Sri R. Bhattacharjee,                                                                                                      

CJ (Sr.Div) & ASST. SJ., Udaipur
174 12 186

5 Sri Dharmendu Das,                                                                                                  

CJM-cum-Civil Judge (Sr. Div), Udaipur
53 494 547

6 Sri Rajarshi Chakaraborty,                                                                                         

CJ (Jr. Div)-cum- JM. First Class, Udaipur
32 594 626

7 Smti Debjani Majumder,                                                                                       

JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1), Udaipur,
11 548 559

8 Smt. Archana Reang                                                                                                             

JM., First   Class-cum-Civil Judge (Jr. Div),  (Court No. 2),  

Udaipur 

10 471 481

9 Sri Avinash Jamatia,                                                                                                        

SDJM-cum-Civil Judge (Jr. Div), Amarpur
10 428 438

10 Smti. Susmita Das,                                                                                                 

CJ (Jr. Div) -cum-JM First Class, Amarpur
9 409 418

1093 3419 4512

SI. No. Name of the Station Civil Criminal Total

1 Udaipur 896 2313 3209
2 Amarpur 19 837 856

915 3150 4065
3 Family Court, Udaipur 178 269 447

1093 3419 4512

Total

Gomati Judicial District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01.2021

Court- wise pendency of Cases as on 31.01.2021

Station-wise pendency of Cases as on 31.01.2021

Total

Grand Total



SI. No. Name and Designation of the Officer Civil Criminal Total

1 Sri U Choudhuri,                                                                                                                     

District and Sessions Judge, Belonia
805 182 987

2 Smti Hena Begam,                                                                                                             

Civil Judge(Sr. Div) & Asstt. Sessions Judge, Belonia
60 38 98

3 Sri S.K. Singh,                                                                                             

CJM-cum-Civil Judge (Sr. Div), Belonia
18 599 617

4 Smti. Mitra Das,                                                                                                             

CJ (Jr. Div)-cum-JM First Class, Belonia 
160 395 555

5 Smt. Madhumita Biswas,                                                                                            

JM., First  Class-cum-Civil Judge (Jr. Div), Belonia
51 531 582

6 Smti. Swastika Das,                                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Sabroom 
5 149 154

7 Sri Aritra Das,                                                                                         

CJ (Jr. Div)-cum-JM., First   Class, Sabroom 
17 119 136

1116 2013 3129

SI. No. Name of the Station Civil Criminal Total
1 Belonia 1094 1745 2839
2 Sabroom 22 268 290

1116 2013 3129

South Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01.2021

Court- wise pendency of Cases as on 31.08.2020

Total
Station-wise pendency of Cases as on 31.01.2021

Grand Total



SI. No. Name and Designation of the Officer Civil Criminal Total
1 Sri Jesthamani Murasing,                                                                               

District and Sessions Judge, Kailashahar
217 109 326

2 Smti Sudipta Choudhury,                                                                                            

Additional District and Sessions Judge, Kailashahar
19 89 108

3 Sri Arindam Pal,                                                                                                        

Judge, Family Court, Kailashahar
84 157 241

4 Sri Mridul Chakraborty,                                                                                                  

CJ (Sr.Div) & ASST. SJ., Kailashahar
130 0 130

5 Sri Saikat Das,                                                                                                                                          

CJM-cum-Civil Judge (Sr. Div)., Kailashahar
78 1620 1698

6 Sri Raja Gupta,                                                                                                      

CJ (Jr. Div)-cum- JM First Class, Kailashahar
167 371 538

7 JM., First Class-cum-Civil Judge (Jr. Div), Kailashahar (Court No. 

1) (Vacant)charge remain with Sri Raja Gupta, CJ (Jr. Div)-cum- 

JM First Class, Kailashahar

44 145 189

8 Smt. Papri Debbarma,                                                                                                       

JM., First   Class-cum-Civil Judge(Jr.Div), Kailashahar (Court 

No.2)

35 207 242

774 2698 3472

Sl. No. Name of the Station Civil Criminal Total

1 Kailashahar 690 2541 3231

690 2541 3231
2 Family Court , Kailashahar 84 157 241

774 2698 3472

Court- wise pendency of Cases as on 31.01.2021

Unakoti Judicial District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01.2021

 
Station-wise pendency of Cases as on 31.01.2021

Total

Grand Total



Sl. No. Name and Designation of the Officer Civil Criminal Total

1 Sri  Gautam Sarkar,                                                                                               

District and Sessions Judge, Dharmanagar
517 375 892

2 Sri Ramdas Chattopadhyay,                                                                                      

CJ (Sr.Div) & ASST. SJ., Dharmanagar
194 12 206

3 Sri Saamyojyoti Debnath,                                                                        

CJM-cum-Civil Judge (Sr. Div)., Dharmanagar
119 450 569

4 MS. Surabhi Shekhar,                                                                                                                

CJ (Jr. Div)-cum- JM., First Class, Dharmanagar 
221 583 804

5 Smti Lisa Debbarma,                                                                                                 

JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar
72 471 543

6 Sri Amarjit Dey,                                                                                                                       

SDJM-cum-Civil Judge (Jr. Div) Kanchanpur 
1 311 312

7 Sri Piyush Priyadershi,                                                                                                 

CJ (Jr. Div)-cum- JM., First Class, Kanchanpur
5 228 233

1129 2430 3559

SI. No. Name of the Station Civil Criminal Total
1 Dharmanagar 1123 1891 3014
2 Kanchanpur 6 539 545

1129 2430 3559

North Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01.2021

Court- wise pendency of Cases as on 31.01.2021

Total
Station-wise pendency of Cases as on 31.01.2021

Grand Total



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri S. B. Dutta,                                                                                               

District & Sessions Judge, Sonamura
131 266 397

2
Smti Sarmistha Mukherjee,                                                                                       

Judge, Family Court, Sonamura
43 92 135

3
Sri Uttam Hrishidas,                                                                                               

CJM-cum-Civil Judge (Sr. Div), Sonamura
140 588 728

4
Sri D. P. Mishra,                                                                                                           

CJ (Jr. Div)-cum- JM., First Class, Sonamura
95 316 411

5

JM., First  Class-cum-Civil Judge (Jr. Div), Sonamura, 

(Vacant)charge remains with Sri D. P. Mishra, CJ (Jr. Div)-cum-

JM., First Class, Sonamura 

62 180 242

6
Sri Ashit Debnath,                                                                                  

Additional District & Sessions Judge, Bishalgarh 
195 243 438

7
Smti  Chhandita Debnath,                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Bishalgarh
32 1392 1424

8
Sri Ali Hayder Khan,                                                                                       

CJ (Jr. Div)-cum- JM., First Class, Bishalgarh
66 1119 1185

764 4196 4960

SI. No. Name of the Station Civil Criminal Total

1 Sonamura 428 1350 1778
2 Bishalgarh 293 2754 3047

721 4104 4825
3 Family Court , Sonamura 43 92 135

764 4196 4960

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01.2021

Sepahijala Judicial District

Court- wise pendency of Cases as on 31.01.2021

Total

Station-wise pendency of Cases as on 31.01.2021

Total

Grand Total



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri P. K. Dutta,                                                                                                              

District and Sessions Judge, Khowai
180 294 474

2
Sri Hrishikesh Chakrabarti,                                                                                      

Judge, Family Court, Khowai 
74 101 175

3
Smti. Ishika Dan,                                                                                                           

CJ (Sr. Div) & Asstt. Sessions Judge, Khowai
46 58 104

4
Sri Subhra Nath,                                                                                         

CJM-cum-Civil Judge (Sr. Div), Khowai
15 921 936

5

CJ (Jr. Div)-cum- JM., First Class, Khowai charge remains with 

Smti. Deepa Bhattacharya, JM., First Class-cum- Civil 

Judge(Jr.Div), Khowai

39 593 632

6
Smti Deepa Bhattacharya,                                                                                       

JM., First Class-cum-Civil Judge (Jr. Div), Khowai
24 959 983

378 2926 3304

SI. No. Name of the Station Civil Criminal Total

1 Khowai 304 2825 3129
304 2825 3129

2 Judge, Family Court, Khowai 74 101 175

378 2926 3304Grand Total

Khowai Judicial District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01.2021

Court- wise pendency of Cases as on 31.01.2021

Total
Station-wise pendency of Cases as on 31.01.2021

Total



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
 Sri S. Sharma Roy,                                                                                      

District and Sessions Judge, Dhalai Judicial District, Ambassa 
61 119 180

2

Sri Anshuman Choudhury                                                                                               

Additional District and Sessions Judge, Dhalai Judicial District, 

Ambassa 

33 116 149

3
Sri Sanjoy  Bhattacharjee,                                                                                                       

Judge, Family Court, Ambassa,
21 12 33

4

Sri Rahul Roy,                                                                                              

Civil Judge(Sr. Division)-cum-Assistant Sessions Judge, 

Ambassa

43 7 50

5
Sri Satyajit Das, ,                                                                                          

CJM-cum-Civil Judge (Sr. Div), Ambassa
19 125 144

6
Smti Reena Debbarma,                                                                             

CJ (Jr. Div)-cum- JM., First Class, Ambassa
9 91 100

7 Sri Surya Deo Singh,                                                                                               

Additional District & Sessions Judge, Kamalpur
87 139 226

8 Smt. Jekashmee Debbarma,                                                                                  

SDJM-cum-Civil Judge (Jr. Div) Kamalpur
6 296 302

9 Sri Bikash Debbarma,                                                                                                      

CJ (Jr. Div)-cum-JM., First Class, Kamalpur
41 371 412

10 Sri Ramanuj Bhattacharjee,                                                                                                  

SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley
7 296 303

11 Sri Abhijit Adhikari,                                                                                                      

Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley
9 134 143

12 Sri Gaurav  Kumar  Shahi,                                                                                                                 

SDJM-cum-Civil Judge (Jr. Div)., Gandacherra
0 148 148

13 Sri Thomas Lal Ditsaka Darlong,                                                                                                                  

Civil Judge (Jr. Div)-cum- J.M. First Class., Gandacherra
1 193 194

337 2047 2384

SI. No. Name of the Station Civil Criminal Total

1 Ambassa 165 458 623
2 Kamalpur 134 806 940
3 Longtharai Valley 16 430 446
4 Gandacherra 1 341 342

316 2035 2351
5 Family Court, Ambassa 21 12 33

337 2047 2384Grand Total

Dhalai Judicial District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01.2021

Court- wise pendency of Cases as on 31.01.2021

Total
Station-wise pendency of Cases as on 31.01.2021

Total



Sl No. Name of the District (s) Civil Criminal Total

1 West Tripura Judicial District, Agartala 5156 13659 18815

2 Gomati Judicial District, Udaipur 1093 3419 4512

3 South Tripura Judicial District, Belonia 1116 2013 3129

4 Unakoti Judicial District, Kailashahar 774 2698 3472

5 North Tripura Judicial District, Dharmanagar 1129 2430 3559

6 Sepahijala Judicial District, Sonamura 764 4196 4960

7 Khowai Judicial District, Khowai 378 2926 3304

8 Dhalai Judicial District, Ambassa 337 2047 2384

10747 33388 44135

District-wise pendency of   Civil and Criminal Cases as on 31.01.2021

Total


